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Karnataka Electricity Regulatory Commission  
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ORDER 

 We have heard the Learned Counsel for the Appellant. He has finished his 

arguments.  

Post the matter for reply submissions on 28.05.2014 at Delhi Bench.

 

  

  

  
   (Rakesh Nath)                    (Justice M. Karpaga Vinayagam) 
Technical Member                 Chairperson 
 
mk 


